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(b) There is no oil tanker on the 
Indian Registry at present.
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Shrintati Renu Chakravartty: May
we know if any negotiations are being 
carried on in order to obtain tankers at 
the moment?

Shri Shatmawaz Khan: Sir, the steer­
ing and management of tankers is a 
very technical job because they have 
to be carried in ballast and therefore, 
we have not thought of having our 
own tankers. But very recently the 
Cabinet has taken up this question and 
I hope something will be done about it 
soon.

Shri Sarang;adhar Das: May I know. 
Sir. if the oil companies that are put­
ting up refineries in Bombay and else­
where will have their own tankers or 
the Government will supply the 
tankers?

Shri Shahnawaz Khan: Sir, as it is, 
they have their own tankers or they 
hire tankers. That, I presume, will 
continue to be the arrangement.
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The Parliamentary Secretary to the 
Minister of Railways and Transport 
I Shri Shahnawaz Khan)): (a) The
number of passenger ships regularly 
plying now between Madras ana 
Malaya is two.

fb) Yes. it is reported that passen­
gers at present have to wait for appre­
ciable periods at Madras and Nagapat- 
tinam before they can sail for Malaya.

(c) Yes. The question of provision 
of more ships on this route has been 
taken up with the shipping companies 
concerned.
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Shri Nambiar: May I know. Sir,
whether the passengers who want to 
go to Malaya from Madras and Naga- 
pattinam are given conveniences or ac­
commodation by the Government at 
these ports?

Shri Shahnawaz Khan: Of course,
they are given. '

Shri Nambiar: May I know. Sir
whether the Government have got 
complaints against the want of accom­
modation in these two places m view 
of the fact that there is inordinate de­
lay in the ships coming?

Shri Shahnawaz Sir, Govern­
ment are aware of the fact that lots 
O f passengers who want to go to 
Malaya have not been able to go due 
to shortage of accommodation in the 
ships and the Government have called 
upon these companies to make arrange­
ments to clear up the rush.

Shri V. P. Nayar: Are Government 
aware that very large numbers of 
people from Travancore-Cochin State 
go to Madras for going to Malaya? 
May I know whether Government are 
also aware that they are detained there 
because of lack of facilities?

Mr. Deputy-Speaker: That is what
was said. There are not sufficient 
ships for the passengers.

Shri V. P. Nayar: That is not the 
point. There are difficulties in book­
ing tickets also at Madras.

The Minister of Railways and Trans­
port (Shri L. B. Shastri): We will look 
into that matter. We are not aware 
of it.
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Shri N. Sreekantan Nair: May I
know, Sir, whether Government have 
received any representations to open 
ticket booking stations in Travancore- 
Cochin State to suit the convenience of 
thousands of people who want to go 
from that State to Malaya and Singa­
pore?

Shri ' B. Shastri: I have no infor­
mation I have not received any such 
representation. If any representation 
has come or if the Member will send 
it. I shall certainly look into it.

Shri N. Sreekantan Nair: May I
know, Sir, what stands in the way of 
fixing up regular schedules and giving 
notice to passengers as to the dates 
they have to go so that they may not 
come to Madras and stay there for 
several days?

Shri L. B. Shastri: We can advise the 
shipping companies. It is not Govern­
ment’s concern, but if the Members 
wist we shall certainly advi*se the ship­
ping companies.

S&rdar A. S. Saigal: May 1 know for 
how many days actually the passengers 
are detained on account of shortage 
of the ships?

Shri Shahnawaz Khan: We do not
have statistics about every single indi­
vidual passenger. But as I said before, 
the passengers have to wait quite a 
considerable time.

Sardar A. S. Saigal: Will the Govern­
ment try to get this information and 
lay it on the Table—as regards actual­
ly how many days the passengers are 
detained there?

Mr. Deputy-Speaker: Another ques­
tion may be put.

Shri Nambiar: May I know, Sir,
whether there are cases of corruption 
reported in these clearance offices at 
Madras from passengers?

Shri L, B. Shastri: We have no infor­
mation, but if the hon. Member can 

, bring any specific cases to notice, we 
will look into them.

Shri V. P. Nayar rose—

Mr. Deputy-Speaker: The question
hour is over.

Shri V. P. Nayar: It is not yet over.

* Mr. Deputy-Speaker: I am not able 
to see. Anyhow there is no possible 
time for putting the question and giv­
ing the answer.

25 PSD.

Short Notice Question and Answer
Price  of R aw  Jute

Shri S, C. Samanta: Will the Minis­
ter of Food and Agriculture be pleased 
to state: (a) whether it is a fact that 
the price of raw jute in India has fal­
len to Rs. 15 per maund at present;

(b) whether it is also a fact that the 
recent joint agreed Communique issued 
by India and Pakistan about jute im­
port from Pakistan has a^tated the 
minds of jute growers in India and they 
may be forced to leave jute cultivation 
and take to cereal and other food­
stuffs production;

(c) whether it is a fact that in spite 
of trade agreements, import of raw 
jute from Pakistan was neither regular 
nor continuous;

(d) whether Government have cal­
culated the minimum cost of jute culti­
vation;

(e) if so, whether Government pro­
pose to fix minimum and maximum 
prices of jute in the near future;

(f ) what steps Government propose 
to take to fill up the deficiency of jute 
target of seven lacs bales and to avert 
the decrease of jute production as ap­
prehended; and

(g) what steps Government propose 
to take to see that the jute growers got 
reasonable and fair price for their 
jute that will be grown in future?

The Minister of Agriculture (Dr. P. 
S. Deshmukh): (a) Yes, in some and 
mofussil centres.

(b) Government have no informa­
tion.

(c) Yes, but in certain periods only.

(d) No, Sir.

(e) No, Sir.

( f ) Distribution of seeds at subsi­
dised rates, grant of loans for pur­
chase of seed, distribution of ferti- 
iisers, construction of retting tanks, 
setting up of seed multiplication 
farms, conducting sub-vention trials 
to impress upon the farmer the desir­
ability of sowing seeds of improved 
str'ain, demonstrating the method of 
line-sowing to the cultivator, growing 
of an earlier crop of jute in addition 
to rice on winter paddy lands, adopt­
ing approved cultural and manunal 
practices which have been found to 
increase the yield considerably. Be­
sides, an expert committee has been 
set up to suggest necessary measures 
for improving the quality of the jute




